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O.A. 1278/93

07/8/98

Hon.iVlr. S. K. Agrawal. J.M.

None f ost he applicant. For the last so many
dat es , noaons is appearif}J on behalf of the applicant.
It appears that applicant is not inter~sted to pursue
the matter on be .al f of the applicant. This O•• is,
therefore, aisml.Ssed in default.

/-;n.m./

. ·


